
16.07.2018                J-1  FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M.

1. CRL.A 1587/2013 FAYAZ AHMED ANVESH MADHUKAR, AASHA TIWARI
VS.STATE NCT OF DELHI 

`

2. CRL.A 1596/2013 AMIT CHAUHAN S.B.DANDAPANI, AASHA TIWARI
VS. STATE (NCT OF DELHI)

3. CRL.A 1645/2013 RAJ KUMAR K. SINGHAL, AASHA TIWARI
VS. STATE(NCT OF DELHI)

COURT NO. 12
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M.

1.  W.P.(C) 1720/2018,     TULSI RAM KAMLESH KR. MISHRA,
    CM APPL. 7144/2018  VS. DELHI DEVELOPMENT AUTHORITY SANJAY BANIWAL,
    CM APPL. 8852/2018 RAJIV BANSAL,
    CM APPL. 24671/2018 BEENASHAW SONI,

FIZA SALUJA

 HIGH COURT OF DELHI                            
 13TH JULY,2018                              REGISTRAR (LISTING)



16.07.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

       COURT NO. 25  
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    AT 02.30 P.M.

1.  CS(COMM) 264/2016         L.T OVERSEAS NORTH    J. SAI DEEPAK, AVINASH K.            
              AMERICA INC.                     SHARMA, ASHUTOSH NAGAR,
                              Vs. SACHDEVA AND SONS            JEEVESH NAGRATH, ROHAN  

INDUSTRIES PVT. LTD. GANPATHY

2.  CS(COMM) 749/2016         VINOD KUMAR SACHDEVA & ORS       JEEVESH NAGRATH, ROHAN 
             Vs. SHRI ASHOK KUMAR             GANPATHY, SANJAY ABBOT,

          SACHDEVA & ORS               TANMAYA MEHTA, TARANG 
GUPTA, J. SAI DEEPAK,
AVINASH K. SHARMA,
ASHUTOSH NAGAR

*****

COURT NO. 19 (OS-C) 
HON'BLE MR. JUSTICE YOGESH KHANNA

    AT 10.30 A.M.

19. CS(COMM) 982/2016         M/S VERSATILE COMMOTRADE     RATAN K. SINGH, NIKHILESH 
    I.A. 15264/2017           PRIVATE LIMITED              KRISHNAN, GAURAV LAVANIA, 
    I.A. 15265/2017           Vs. SH BALRAJ                KULDEEP SEHRAWAT 

20. CS(COMM) 983/2016         M/S VERSATILE COMMOTRADE     RATAN K. SINGH, NIKHILESH 
    I.A. 15266/2017           PRIVATE LIMITED              KRISHNAN, GAURAV LAVANIA, 
    I.A. 15267/2017           Vs. SH RATTAN SINGH          KULDEEP SEHRAWAT 

21. O.M.P. 510/2015           DELHI TOURISM &              G.SAIKUMAR, SOWMYA SAIKUMAR,  
                              TRANSPORTATION               ABHIMANYU GARG, PREETY MAKKAR 
                              Vs. GAMMON INDIA LIMITED     RAJIV BANSAL, AWANTIKA MANOHAR

FIZA SALUJA                             

*********
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